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SHRI P. GOPALAN 3 The terms of
the latest agreement arc much stiffer than
the earlier agreemcnt.  For example,
according to this agreement 60 per cent
of the total value of the import has to be
paid for in foreign currency finstead of 40
per cent in the earlicr agreement. Moroever,
the proportion of the PL-480 counterpart
funds set apart for the exclusive use of the
American Embassy has been increased
from 7 to 9 per cent. I would like to know
from the Government why they have agreed
to these disadvantageous proposals of the
American Government, when the American
Government itself §s burdened with over-
production of foodgrains. Does it mean
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that this Government is more and more
yiclding to American pressure ?

SHRI ANNASAHIB SHINDE ;: It will
be wrong to say that the Government has
signed this agreement as a result of pressure.
In fact, I have indicated earlier the main
reason why this agreement was entered into,
namely that according to the P.L. 480
Law which was enacted in 1966 or so in
USA it was indicated that year after year
the terms would be more onprous. Next
year the terms are going to be more
onerous, and so this year we have signed
this agrecment,

MR. SPEAKER 1 Next question.

SHRI BENI SHANKER SHARMA 1
Sir, Question 248 may be taken along with
it.

MR. SPEAKER :
question,

That §s a differgnt

Migration of Refugces from East Pakistan
to West Bengal

*243. SHRI R. BARUA;
SHRI N, R. LASKAR :
SHRI CHENGALRAYA

NAIDU 1

Will the Minister of LABOUR AND
REHABILITATION be pleased to state ¢

(a) whether it is a fact that refugees
from East Pakistan, arc continuously migra-
ting to West Bengal since the year 1964;

(b) if so, the total number of refugees
migrated to West Bengal since the year
1964;

(c) the total number of East Pakistan
refugees migrated to Assam since the afore-
said ycar;

(d) whether the continuous migration of
refugees is responsiblc for and the main cause
for communal disturbances in lndia; and

(e) if so, the steps being taken to re-
medy the situation ?
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- THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOPMENT
AND REHABILITATION (SHRI BHAG-
WAT JHA AZAD) : (a) Yes, Str,

(b) 5,16,442 persons have migrated
during the period 1.1,1964 to 31.10.1969.

(c) 2,00,755 persons have migrated
during the period 1.1.1964 to 31.10.1969.

(d) No, Sir.
(e) Does not arise.

SHRI R, BARUA 1 There are a large
number of persons coming to Assam, which
is practically disturbing the balance in that
frontier State. There is also no further
land available thcre to accommodate the
people. How is it that the Government of
India is pressurising our State to take in
more people ? What Is the logic behind it ?

SHRI BHAGWAT JHA AZAD : We
are not asking the State Government at pre-
scnt to absorb the refugees who are coming
but thcy came there earlier to  the transit
camps from where we have to send them to
places like Mana etc. We are not pressurising
the Assam Goverment, but we are trying to
find out if there is possibility of getting
more land for the settlement of those who
want to be there in Assam.

SHRI R. BARUA : Recently a Commi-
ttee was formed to go to Assam and look in-
to a question of refugees. This s an indirect
way of pressurising, thereby creating tension
in that area. What is the idea behind it ?

SHR1I BHAGWAT JHA AZAD: In
the Consulative Committee the Mem-
bers suggested that they would like to
go to Assam and discuss with the Assam
Government the possibility of finding more
land for rescttlement. We have written to the
Chicf Minister of Assam about this. We
are awaiting his reactions to this.

SHRI CHENGALRAYA NAIDU :
May I know from the hon. Minister..,

SHRI S. M. BANERJEE :
refugee from the Cobgress,

He is a
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SHRI CHENGALRAYA NAIDU : He
has of course joined they verm recently. It
is a fact that they refugees coming
to West Bengal from East Pakistan say that
they were driven out by being given trouble
by the Pakistani Government, not only
Pakistani nationals ? Is it a fact that not
only Hindus are coming but Muslims are
coming in large numbers to West Bengal
and Assam in lakhs and are infiltrating from
there to Gujarat and other places ? Is it
not a fact that they are responsible for spre-
ading communal troubles In those places ?
Is it not a fact that when the Assam Go-
vernment wanted to send back this illegal
Muslim  population into Pakistan, the
Central Minister Fakhruddin All Ahmed
asked that Government not to send them
back but to regularise those illegal entrants ?

SHRI DHIRESWAR KALITA : This
deals with migration from East Bengal to
West Bengal. Where is the question of
Muslim infiltration ?

SHRI VASUDEVAN NAIR ; Are those
Muslims also refugees ?  There should be
some relevance.

SHRI DHIRESWAR KALITA : That
question is irrelevant,

SIIRI KANWAR LAL GUPTA : Why
should they sit here then ? They can join
the Congress and sit there...(Interruptions).

MR. SPEAKER : If a point of order is
raised, it fs for me to decide. What am I
sitting here for ? It is perfectly relevant,

SHRI BHAGWAT JHA AZAD ; About
the first part of the question, it is true that
refugees come away from East Pakistan due
to feeling of insecurity and the difficult
economic conditions there and their diffi-
culties in getting redress against the majority
community. So far as the second part of
his question is concerned, we have 1o evi-
dence to show that the communal riots in
the country are due to refugces coming from
other parts of the country. As for the
third part of the question, the Muslims who
come are not refugces ; if they come they
are infiltrators and it is for the Assam
Government to deal with such persons,
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SOME HON. MEMBERS : What about
Fakharuddin Ahmed ?

SHRI BHAGWAT JHA AZAD: It
is absolutely wrong. ([nterruptions).

SHRI SWELL : I would like to know
whether 1t is a fact that as a result of the
political upheavals in Pakistan, and the
uncertain conditions that prevail in that
country, particularly the problem of popula-
tion equation betw:en East Pakistan and
West Pakistan, there is today in Pakistan
Governmental pressure on the people of
Pakistan to leave their country and that the
telitale sign of the human avalonche may
from across the frontier is already provided
in certain recent arrivals from East Pakistan.
If the Government is aware of this, 1 would
like to know whether they have any kind of
machinery either to receive these refugres
from East Pakistan or to combat the impen-
ding human avalanche.

SHRI BHAGWAT JHA AZAD : As 1
.said, the rcasons for the refugees coming
from there, arc the economic distress there,
the conditions of fnsecurity and also the
difficulties of the minorities to get redress
against the majority community at the hands
of the Government. So, partly I agree
with the hon, Member that the conditions
are not secure for those persons and there-
fore they have to come to this side,

the machinery, we have the ma-
chinery. The Government’s  policy is
not to encourage them to come In,
but when they come in we have got the
machinery to deal with them.

About

SHRI SWELL : For the benefit of the
House, [ seck your protection. Here is an
impending human problem which is going to
develop into a very huge problem for this
country. It is the preliminary duty of the
Government to anticipate problems and to
gear up the machinery for meeting that pro-
blem. I want to know from the Minister
whether there is any thinking in the Govern-
ment to mect such an eventuality.

MR. SPEAKER : He has answered it,

SHRIMATI JYOTSNA CHANDA ¢
May I know whether the Minister {8 aware
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that for the refugees from Bast Pakistan who
have come to my district, they are trying
their best to rehabilitate themselves and that
they have already cultivated the fallow
lands, but the difficulty is the Assam Go-
vernmeat is not glving the settlement to
these refugees ?  WIll the Government come
to their rescue and ask the Assam Govern-
ment to give them the settiement ? They
have been there for the last four to five
years in my district, Cachar,

SHRI BHAGWAT JHA AZAD: For
the Assam Government, there was a cortain
target of settling 12,000 familfes in that
State. I must compliment the Assam Go-
vernment that they have fulfilled that target.
There are other persons in Camps in that
State for whom we have arranged scttlement
outside ; we arranged for their movement
and we wanted to take them outside ; but
most of them refused to go. As s known
to you and the hon. Members, the Danda-
karanya project is one where we have
done a very good job. But unfortunately,
the families in transit Camp 1in Assam are
not prepared to go outside Assam. The
Assam Government has got no more land, as
they say, and they have fulfilled the target
of settling 12,000 familles. Therefore, the
Camp families are there in Assam against
our advice and persuasion we cannot help
them.

SHRI S. M. BANERJEE : From the
papers, it appears that many refugees have
come from East Pakistan after the Dacca
riots. I would like to know from the Minis-
ter whether this question has been taken up
with the Pakistan Government, that there is
insecurity in East Pakistan as far as the
minorities are concerned, as our country is
pledged to the security of the minoritles
here and every day we are discussing it here.
May I know whether this question has been
taken up with the Pakistan Government and
if so, what is their reaction.

SHRI BHAGWAT JHA AZAD : We
are concerned with the rchabilitation of the
refugees who have come, So far as this
question is concerned he has to address this
question to the External Affairs Ministry.

SHRI S. M. Banerjoc : It is good they
are being seat to Mana camp but the influx
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of refugees from East Paklstan {s a big pro-
blem. I went to khow whether it has been
conyeyed to the External Affairs Ministry.
The Cabinet is one.

SHRI BHAGWAT JHA AZAD 1 True,
but we are doing only a part of the work.
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SHRI BISWANARAYAN SHASTRI
The figure of 2,07,00) only includes those
refugees who have registered their names in
the camps. There are thousands of refu-
gees who have come on their own. They
have not registered their names and they are
encroaching the land. 1 wrote to Mr. Azad
for the rehabilitation of certain refugees and
he replied that those rcfugees have not
registered and therefore Government of
India cannot do anything. It means that the
number of refugees who are there may go up
to 3 lakhs. In view of the fact that the
Government of Assam has fulfilled the target
of rehabilitating 12,000 families, what steps
is the Government of Inlia going to take
to take away those surplus refugees from
Assam, so that there may be no tension there
in future?

SHRI1 BHAGWAT JHA AZAD: Our
policy i3 that migrants who come with mig-
ration certificates are eligible for help, but
we have given instructions to the State
Governments that in cases where they find
there are difficulties, those who have not
registered should also be helped. About
taking them away from Assam, as I said,
after the Assam Government have fulfilled

_their quota, we ready to rehabilitate them

have got a project to move them from
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Assam, But unfortunately they are not pre-
pased to move outside Assam. In this
respect, we seek the help and corporatian of
hon. members and public workers to per-
suade them to go to the prejects which we
have prepared for them.

SHRI SAMAR GUHA : The refugees,
who are the unfortunate victims of sin that
was committed by the leaders of India,
namely, partition, they are neither here nor
there; as the saying goes na ghar ka, na
ghat ka. Assam says it has no place for
them and West B:ngal says it is saturated
and it cannot accommodate any more re-
fugees. According to the recommendation
of the study team, Andaman will fulfil fts
quota of 75,000 East Bengal refugees for
rehabilitation in Andanans. May | know
whether the Government is gotng to fulfil
that commitment by the Fourth Plan? Se-
condly, in view of the fact that Nehru-
Liagat and Nehru-Noon Pacts have lapsed
and also in view of the fact that passport
and visa systems have been introduced, thus
restricting the free travel of the East
Pakistan, refugees to East  Pakistan,
and also in view of the forcible occupa-
tion of properties and confiscation of
properties of the minorities in Bast Pakistan
by the East Pakistan Government, will the
government reconsider the question of exten-
ding compensation to the refugees for the
propertics left behind in East Pakistan, as
they have done {in the case of refugees from
West Pakistan?

SHRI BHAGWAT JHA AZAD : We
have got proposals to settlc refugess in Anda-
mans and we arc preparing plans. Some of
the refugees have already gone to Andamans
and others to some other parts of the
country. We stand by our commitment
that those who have come over to India
from Pakistan are our charge and our
responsibility and we want to rehabilitate
them. We have plans and projects not
only for Andamans but also other parts of
the country. We are persuading them to
come out of Assam because the Assam
Government say that no more land is avail-
able for rehabilitating the refugees. But
if the refugees do not comec out of Assam
w. are helpless The same is the position
so far as West Bengal is concerned.

The second part of the question is
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about extending compensation facilities to
the refugess from RBast Pakistan. At pre-
soent we have no such proposal,

Coming to migration certificates, our
current policy Is that there should be migra-
tion certificates for the refugess who are
coming over to Indila. We have simplified
the procedure and now there should be no
difficulty to get a migration certificate
for those who want it. The objsct of
instituting the migration certificate is more
to help the refugees than for anything
else. No>w, with its introduction govern-
ment will be in a position to take notice
of them. Otherwise, they cross, we cannot
locate them and afterwards they are put to
difficulties. So, we are doing it only in
their interests,

SHRI SAMAR GUHA : Sir, though
I have put some direct questions the Minls-
ter has not replied to them. My first
question was about the recommendation of
the study team about rehabilitation of 75,000
refugees in Aadamans, The refugees are
willing to go there. [ wanted to know
categorically what quota they have decided
to send during the Forth Plan. He has
avoided that question. Secondly, in view
of the fact that thc basic reason which was
there for not extending the compensation
facilitles to the Bast Pakistan refugees is
no longer there whether government will
reconsider this question.

MR. SPEAKER 51 The Minister has
answered that part of the question,

SHR] SHMAR GUHA ; The study
team was sent to Andamans by the govern-
ment and after its return it has submitsed
its report.

As yon know, Sir, we had beea to
Andamans recently and we know the posi-
tion firsthand. During the Forth Plan only
300 famllies are going to be sent to
Andamans.
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-MR. SPEAKER : If you are not
called, do you think no one has been
called? Will you please sit down? I am
not prepared to listen to you.

off 5w wwi o AfFT W g
g STy o |

seaw AR : AGY, §3 AT A1 |

oft v weg qwt: w7 ¥ aw@
&3 @ F7 g@a1 gfrars @ ara

SHRI SAMAR GUHA 1 Sir you dircc-
ted the Minister 10 answer my question.

MR. SPEAKER : 1 will have to name

him.
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MR. SPEAKER : Pleasc resume your
seat. If you do not sit down and il you
insist in that, 1 will have to ask yow to
withdraw from the House. From your
party Shrimati Chanda, Shri Barua, Shri
Shastri and Shri Damani  were called |,
(Interruption)

Wnwr awi: ¥fFq A d99 @
fadl 1 gamar g ?

SHRI SHEO NARAIN: You cannot

behave like that, You must respect the
Chair.,

MR. SPEAKER : It has become a habit
with him.
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I had attended the Spcakers’ Conference
in Canada in September and I was very
particular in asking all the Speakers as to
how many questions they were able to dis-
pose of during the Question Hour. The
Speaker of Austraila told me that it was
25 and the Speaker of Great Britain told
me that it was 30. No Speaker told me
that it was less than 20 or 25, It was 25
in many cases and 20 in one or two cases.
1 asked them how they managed it. The
British House of Commons Speaker told me
that he gave a chance to the gentleman who
asked the question and allowed one
supplementary and in many cases one or at
the most two other gentlemen to ask a
question. Thus they always go up to 25 or
30, The House of Commons is much
bigger House than ours ; it has about 650
members. The same is the case with
others, We may be a little bigger than
Australia and Canada, but they also
manage to do about the same number of
questions.

We have received 20,000 questions
this time out of which 30 are always print-
ed. In spite of my best efforts, I admit
my defeat, I have not been able to go
beyond an average of five questions.

SHRI SURENDRANATH DWIVEDY
It is a minority government ; hence the
difficulty,

SHRI RABI RAY : We arc a  dcvelop-
ing country,

MR. SPEAKER ° Even a question
where only a Member from Assam may be
interesied takes long. This question
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related to Bengal and Assam and I thought
that ] might give more chance to people
from Bzngal and Assam. When there are
questions relating to UP, I try to call
Members from UP...... .. (Interruption) 1
always take care to see that the hon. Mem-
bers who are more interested in the Ques-
tion should be allowed. But if you think
that it is a question of right party-wise,
you have it. 1 proposc that the averagc
time that a Question should take should be
5 to 10 minutes.  Usually, what happens
fs that the first two Questions take more
than half an hour, Then, you resent
saylng, ‘‘What about other Questions?.
And you come to my chamber and ask,
‘““What about my Question ?** I have to
fncur many hon. Members® displeasure. 1
was much a more happier gentleman when
T sat there, After 1 have come here, 1
am losing many good friends like Mr.
Banerjce and others.

SHRI S. M. BANERIJEE : I have no
grouse against you, Sir.

MR. SPEAKER : On
1 swore bcefore God
charge my dutics honestly with malice
towards none. And 1 will stick to it.
When I hasten through a Questfon, it is
because 1 want other Questions also to get
time. If you arc unhappy over it, 1
simply cannot helpit. Now, the Question
Hour is over,

the wvery [first

day, that 1 will dis-

SHRI KARTIK ORAON ¢ The next
Question was in my name. My chance is
gone for no fault of minc.

SHRI S. M. BANERIJEE : Sir, ona
point of personal explanation,

My name was mentioned. May I
assurc you 1 have no grousc agaiast you ?
1 rise in many seat but that has become a
habit with me for 13 ycars. That is my
physical exercise. Why should you mind
it? You can ask m: to sit down and I sit
down. I shall nzver accuss you. [ oaly
try to catch your eye. I have no grouse
against you.

MR. SPEAKER : Somctimes I have to
dodge peop'e to catch my eye. That is in
your intcrest,
to you. When you get up and speak, you
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avoid raising your hand or flist or finger
towards me. I hope you will not mind.

SHRI S. M. BANERIJEE : | have now
decided that henccforth I shall do so.

SHRI GANESH GHOSH ' Sir, in view
of the importance of this Qnestion regard-
ing migration of refugees from Bast
Pakistan to West Bengal, yon may kindly
allow another opportunity...(Interruptions)

MR. SPEAKER : On this question
of exodus of refugees from East Pakistan
to West Bengal, 1 am allowing it later on.
1 have already admitted that. 1 hope you
will get ample ttme, My friends from this
side had no time to spcak and, certainly,
they will be given time,

WRITTEN ANSWERS TO QUESTIONS

Sclection of Correspondents Travelling with
Prime Minister on her Domestic Tours

*24], SHRI BHAJAHARI MAHATO ;
Will the Minister of INFORMATION AND
BRODCASTING AND COMMUNICA-
TIONS be plcased to state :

(a) whether the Press  Information
Burcau and the 1. F. W. J. are consulted
regarding the selection of news organisations
and correspondents covering various dom-
estic tours of the Prime Minister ;

(b) the b of ne who
travelled only onc way in the Prime
Minister’s planc and did not return with the
party from their hometowns ;

(c) whether the  Prime  Minister’s
S:cretariat is guided by the expert advice
of the P.1.B. regarding the sclection of
papers and correspondents ; and

(d) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE
DEPARTMENT OF COMMUNICATIONS
(SHRI 1. K. GUJRAL) : (a}, (c) and (d).
The Press Information Burcau iIs in close





